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AB83NC3 OP MEMBERS FROM THE SITTING-3 OP THE HOUSE 

(EIGHTH LOK SAj3HA)

TENTH REPORT

( PRESENTED OH MT» 1 1 « 1 9 8 7 )

I ,  th e  Chairm an o f  th e  Com m ittee on A b sen ce  o f  Members 

fr o m  th e  s i t t i n g s  o f  th e  H o u se , h a v in g  b e e n  a u t h o r i s e d  b y  th e  

C o m m itte e ,  p r e s e n t  t h i s  t h e i r  T en th  R e p o r t .

2#  The Com m ittee h e l d  a s i t t i n g  on th e  2 6 t h  N ovem ber,

1 9 8 7 .

3# The Com m ittee c o n s i d e r e d  a p p l i c a t i o n s  f o r  l e a v e  o f

a b s e n c e  fr o m  N ine members# The recom m en d ation s o f  the  Com m ittee  

W ith  r e s p e c t  t o  t h e s e  a p p l i c a t i o n s  a r e  g i v e n  i n  th e  A p p en d ix *

A

NEW DELHI; 
November 26, 19 8 7

A g r a h a y a n a  5 ,  1 9 0 9  (3 a k a )

[Jrl'l/U
( CHAUDHARY RAM PRAKASH )

CHAIRMAN#

Committee on Absence o f  Members 
from th e  S i t t i n g s  o f  th e  House#



A P P 3 N D I X  

( V id e  P a r a  3 o f  th e  R e p o rt)

L •
? •

Name o f  Member 
who h a s  a p p l i e d  
f o r  l e a v e  o f  
a b s e n c e

P e r i o d
f o r
w h ic h
l e a v e
a p p l i e  d
f o r

R eason s
f o r

l e a v e

p e r i o d  f o r  Remarks  
w h ic h  l e a v e  
o f  a b s e n c e

r e  commended.

I . S h r i  G angadhar 1 0 . 8 . 8 7  to I l l n e s s 1 0 . 8 . 8 7  t o» S .  Kuchan 2 8 . 8 . 8 7 2 8 . 8 . 8 7 =
19 d a y s

2 .  * S h r i  M .V . Chandra 3 . 8 . 8 7  t o I l l n e s s 3 . 8 . 8 7  t o
s h e k a r a  M urthy 2 5 . 8 . 8 7 2 5 . 8 . 8 7 =

I f.
2 3  d ays

3 . S h r i  A .R .  M u ru gaiah I l l n e s s 1 . 8 . 8 7  t o
• 1 . 8 . 8 7  t o 2 8 . 8 . 8 7 =

2 8 . S . 87 2 8  d ays

4 . S h r i  S . S .  Ramasamy ( i )  8 . 5 - 8 7  to I l l n e s s 8 . 5 . 8 7  t o
P a d a y a c h i 1 2 . 5 . 8 7  ( i s t 1 2 . 5 * 8 7 = 5  d ays

P a r t  o f  8 t h 2 7 . 7 . 8 7  t o
S e s s i o n ) . 2 8 . 8 . 8 7 = 3 3  days
( i i )  2nd P a r t 6 . 1 1 . 8 7  t o
o f  8 t h  S e s s i o n . 2 6 . 1 1 . 8 7 - 2 1  days

( i i i )  9 t h  S e s s i o n . *5 9 days

S h r i  S u n i l  D u tt  2 7 . 4 . 8 7  t o  1 2 . 5 . 8 7  S e l f  &
and 2 7 * 7 . 5 7  t o  S o n ’ s
2 4 . 8 . 8 7  I l l n e s s

D r .  A . K a l a n i d h i  Three m onths I l l n e s s

2 7 * 4 . 8 7  to
1 2 . 5 . 8 7  &
2 7 . 7 . 8 7  to  
2 4 . 8 . 8 7 = 4 5  days

6 . 1 1 . 8 7  to  
1 1 . 1 2 . 8 7 =  
36 d a y s

As p e r  p r a c t i c e  
Com m ittee  r e 
commend l e a v e  
f  o r  th e  
c u r r e n t  
s e s s i o n  o n l y .

S h r i  K h u rsh ed  
Alam Khan

F o r t n i g h t

8 .  S h r i  M artand  S in g h

9 .  S h r i  V .N .  G a d g i l

8 . 1 1 . 8 7  t o
3 0 . 1 1 . 8 7

P i l g r i m a g e  
t o  S a u d i  
A r a b i a

I l l n e s s

C u rren t
S e s s i o n

B u rn s
p a r t s

to
o f

some
b o d y

1 8 . 1 1 . 8 7  t o  
2 . 1 2 . 8 7 =

15 d ays

8 . 1 1 . 8 7  to  
3 0 . 1 1 . 8 7 =
2 3  d a y s .

1 6 . 1 1 . 8 7  t o
1 1 . 1 2 . 8 7 =
26 d ays

Member l a s t  
s i g n e d  on
1 3 . 1 1 . 8 7  
{ 1 4 . 1 1 . 8 7  & 
1 5 * 1 1 . 8 7  t h e r e  
w ere no 
s i t t i n g s )

♦As the  Committee do n o t  recommend l e a v e  f o r  more th a n  59 days a t  atime;  
.L ea v e  recommended f o r  59 days i n  t h e  f i r s t  i n s t a n c e  ( i . e .  t i l l  2 6 .1 1 .8 7 J '  
may be g r a n t e d .


